NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 09.07.2019 (TUESDAY)

COURT OF CHAIRPERSON
02: 00 PM

In the court of Hon’ble Mr. Justice S.J. Mukhopadhaya, the Chairperson and Hon’ble Mr. Justice Bansi Lal Bhat,
Member (Judicial).

For Refixing the date of Hearing (For Orders)
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Compensation Maharashtra State Power Generation Co | K.K Sharma Chetan S Dhore-R1
Application Itd Aishwarya G —R2
(AT)No. 02 of Vs Akshat Kulshresha-
2018 Nair Coal Services Ltd Ors R3
For Refixing the date of Hearing (Part Heard)
2. Competition App. Hindustan Petroleum CorporationLtd. R.P. Kapur Samar Bansal (R-
(AT) No. 69 of Vs. CCI),
2018 Competition Commission of India & Kunal Mehra
Ors.
With
3. I.LA No. 36 of 2019 | South Asia LPG Company Pvt. Ltd. J. Sagar Samar Bansal (R-
in Competition Vs. CCl),
App. (AT) No. 70 Competition Commission of India & Anr. Kunal Mehra
of 2018
For Refixing the date of Hearin
4, Competition Meru Travels Solutions Pvt. Ltd. Sonal Jain Nisha Kaur Uberoi
Appeal (AT) No. Vs. (R-1)
19 of 2017 Competition Commission of India &
Ors.
With
5. Competition Fast Track Call Cab Pvt. Ltd. Sonal Jain Nisha Kaur Uberoi
Appeal (AT) No. Vs. (R-1)
20 of 2017 Competition Commission of India
&Ors.
6. Competition App. Hetero Healthcare Ltd. & Ors. Bina Gupta Samar Bansal
(AT) No. 55 of Vs. (R-CCI)
2018 Competition Commission of India &
Anr.
With
7. Competition App. Tapash Ranjan Paul & Ors. Nisha Kaur Uberoi Pankaj seth (R-
(AT) No. 75 of Vs. CCI)
2018 Competition Commission of India & Ors.
With
8. Competition App. Glenmark Pharmaceuticals Ltd. Nisha Kaur Uberoi Samar bansal (R-
(AT) No. 76 of Vs. CClI)
2018 Competition Commission of India & Anr.
With
9. Competition App. | B.M. Thakkar & Co. Vaibhav Gaggar Samar Bansal (R-
(AT) No. 77 of 2018| Vs. CCl)
Comepetition Commission of India & Ors.
With
10. | Competition App. | Dakshay Thakkar Vaibhav Gaggar Samar Bansal (R-
(AT) No. 78 of 2018| Vs. CCl)

Competition Commission of India & Ors.
With




11. | Competition App. Glenn M. Saldanha Nisha Kaur Uberoi Saurabh Mishra-
(AT) No. 85 of 2018| Vs. CcClI
Competition Commission of India &
Ors.
With
12. | Competition App. M. Shrinivas Reddy Anr. Bina Gupta Pankaj Seth-R1
(AT) No. 80 of 2018/ Vs.
Competition Commission of India &
Ors.
With
13. | Competition. App. | Chemists and Druggists Association of | Anshul Narayan Samar Bansal
(AT) No.95 of 2018 | Baroda & Ors.
Vs.
Competition Commission of India &
Ors.
With
14. | Competition Appeal | Divine Savior Pvt. Ltd. & Anr. Anshul Narayan Saurabh Mishra
(AT) No. 02 & 04 of | Vs. (R-CCI)
2019 Competition Commission of India &
Ors.
15. | Competition The Board of Control For Cricket in RuchiVerma Samar Bansal
Appeal (AT) No. India (R-CCI)
07 of 2018 Vs.
CCl & Anr.

For Hearing (Part Heard)

16. | Comp. App. (AT) Axis Bank Ltd. VijayendraPratapSing | Honey Satpal-RP
(Ins) No. 243 of Vs. h Sasham Babbar
2018 Anuj Jain (Resolution Professional for
Jaypeelnfratech Ltd.)
With
17. | Comp. App. (AT) Standard Chartered Bank Prag Maini Honey Satpal
(Ins) No. 244 of Vs.
2018 Anuj Jain (Resolution Professional for
Jaypeelnfratech Ltd.)
with
18. | Comp. App. (AT) ICICI Bank Ltd. Prag Maini Honey Satpal-RP
(Ins) No. 245 of Vs. Sasham Babbar
2018 Anuj Jain (Resolution Professional for
Jaypeelnfratech Ltd.)
with
19. | Comp. App. (AT) State Bank of India R.P. Kapur Honey Satpal-RP
(Ins) No. 249 of Vs. Shweta Bharti (R-
2018 Anuj Jain, (R.P.) for Jaypeelnfratech IFCI)
Ltd. & Ors.
With
20. | Comp. App. (AT) Jai Prakash Associates Ltd. Tarun Mehta Honey Satpal
(Ins) No. 276 of Vs.
2018 Anuj Jain, R.P. for Jaypeelnfratech Ltd.
With
21. | Comp. App. (AT) AXxis Bank Ltd. VijayendraPratap Honey Satpal-RP
(Ins) No. 301 of Vs. Singh Sasham Babbar
2018 Anuj Jam

(Resolution Professional for Jaypee
Infratech Ltd)
with




22. | Comp. App. (AT) Bank of Maharashtra DivyanshuGoyal Honey Satpal
(Ins) No. 331 of Vs.
2018 Anuj Jain, R.P. of Jaypeelnfratech Ltd.
with
23. | Comp. App. (AT) United Bank of India Rajiv S. Roy Honey Satpal

(Ins) No. 343 of
2018

Vs.
Anuj Jain, R.P. of Jaypeelnfratech Ltd.
& Ors.

Shipra Shukla-R26

with
24. | Comp. App. (AT) Central Bank of India Jaswinder Singh Honey Satpal
(Ins) No. 348 of Vs.
2018 Anuj Jain
with
25. | Comp. App. (AT) Standard Chartered Bank Parag Maini Honey Satpal
(Ins) No. 349 of Vs.
2018 Anuj Jain
with
26. | Comp. App. (AT) ICICI Bank Ltd. Manu Nair Honey Satpal
(Ins) No. 353 of Vs. Sasham Babbar
2018 Anuj Jain, R.P. of Jaypee Infratech Ltd.
With
27. | Comp. App. (AT) UCO Bank Abhijet Roy Honey Satpal,
(Ins) No. 370 of Vs. Divyanshu
2018 AnujJain,R.P. of Jaypeelnfratech Ltd. Goyal(R-23)
&Ors. Jaswinder Singh-
With R26
28. | Comp. App. (AT) The KarurVysya Bank (P) Ltd. RekhaAnand Honey Satpal
(Ins) No. 374 of Vs.
2018 Anuj Jain, R.P. of Jaypee Infratech Ltd.
with
29. | Comp. App. (AT) L & T Infrastructure Finance Company | Varun Singh Honey Satpal
(Ins) No. 376 of Ltd.
2018 Vs.
Anuj Jain, R.P. for Jaypeelnfratech Ltd.
With
30. | Comp. App. (AT) Central Bank of India Jaswinder Singh Honey Satpal
(Ins) No. 411 of Vs.
2018 Anuj Jain, R.P. of Jaypeelnfratech Ltd.
with
31. | Comp. App. (AT) Canara Bank Rajiv S. Roy Honey Satpal
(Ins) No. 424 of Vs.
2018 Anuj Jain, R.P. of Jaypeelnfratech Ltd.
& Ors.
With
32. | Comp. App. (AT) Karnataka Bank Ltd. Sanjay Bajaj Honey Satpal
(Ins) No. 436 of Vs.
2018 Anuj Jain, R.P. of Jaypee Infratech Ltd.
With
33. | Comp. App. (AT) IFCI Ltd. Shweta Bharti Honey Satpal
(Ins) No. 458 of Vs.
2018 Anuj Jain, R.P. of Jaypee Infratech Ltd.
With
34. | Comp. App. (AT) Allahabad Bank Rajiv S. Roy Honey Satpal

(Ins) No. 492 of
2018

Vs.




Anuj Jain, R.P. of Jaypee Infratech Ltd. &
Ors.

With
35. | Comp. App. (AT) Jammu & Kashmir Bank Prareek Khaitan Honey Satpal
(Ins) No. 511 of Vs.
2018 Anuj Jain, R.P. Jaypee Infratech Ltd. &
Ors.
With
36. | Comp. App. (AT) The South Indian Bank Ltd. Abhimanyu Chopra | Honey Satpal
(Ins) No. 524 of Vs.
2018 Anuj Jain, R.P. of Jaypee Infratech Ltd.
37. | Comp. App. (AT) Rajiv Kumar Agarwalla Bharat Sood Sanchari
(Ins) No. 588 of Vs Chakraborty,
2018 Rajesh Kumar Kejriwal &Ors. Avrijit Mazumdar
with
38. | Comp. App. (AT) Rajiv Kumar Agarwalla Bharat Sood Sanchari
(Ins) No. 589 of Vs Chakraborty,

2018

Anadya Properties Pvt. &Ors.

Arijit Mazumdar

39.

Competition App.

(AT) No. 43 of
2018

Manoj Gupta (Proprietor, M/s.
Mahalaxmi Steels)

Vs.

Competition Commission of India &
Ors.

KartikNagarkatti

Avinash Sharma
(R-CCI)

with
40. | Competition App. Ecoman Enviro Solutions Pvt. Ltd. & MaliniSud Avinash Sharma
(AT) No. 44 of Ors. (R-CCI)
2018 Vs.
Competition Commission of India &
Ors.
with
41. | Competition App. Fortifield Security Solutions, through its | MaliniSud Avinash Sharma
(AT) No. 45 of Proprietor Bipin Vijay Salunke (R-CCI)
2018 Vs.
Competition Commission of India &
Ors.
with
42. | Competition App. Raghunath Industry Pvt. Ltd. &Anr. MaliniSud Avinash Sharma
(AT) No. 46 of Vs. (R-CCI)
2018 Competition Commission of India &
Ors.
with
43. | Competition App. Sanjay Agencies &Anr. Aditi Sharma Avinash Sharma
(AT) No. 47 of Vs. (R-CCI)

2018

Competition Commission of India &
Ors.
with




44. | Competition App. Lahs Green India Pvt. Ltd. &Anr. Sameer Abhyankar Avinash Sharma
(AT) No. 49 of Vs. (R-CCI)
2018 Competition Commission of India &
Ors.
With
45. | Competition App. Ecoman Enviro Solutions Pvt. Ltd. & Malini Sud Avinash Sharma
(AT) No. 56 of Ors. (R-1)
2018 Vs.
Competition Commission of India & Ors.
with
46. | Competition App. Raghunath Industry Pvt. Ltd. & Anr. Malini Sud Avinash Sharma
(AT) No. 57 of Vs. (R-1)
2018 Competition Commission of India & Anr.
with
47. | Competition App. Fortifield Security Solutions Malini Sud Avinash Sharma
(AT) No. 58 of Vs. (R-1)
2018 Competition Commission of India & Ors.
with
48. | Competition App. Raghunath Industry Pvt. Ltd. & Anr. Malini Sud Avinash Sharma
(AT) No. 59 of Vs. (R-1)
2018 Competition Commission of India & Anr.
with
49. | Competition App. Ecoman Enviro Solutions Pvt. Ltd. & Malini Sud Avinash Sharma
(AT) No. 60 of Ors. (R-1)
2018 Vs.
Competition Commission of India & Ors.
with
50. | Competition App. Fortifield Security Solutions Malini Sud Avinash Sharma
(AT) No. 61 of Vs. (R-1)
2018 Competition Commission of India & Ors.
With
51. | Competition App. LAHS Green India Pvt. Ltd. & Anr. Sameer Abhyankar Avinash Sharma
(AT) No. 67 of Vs. (R-1)
2018 Competition Commission of India &
Ors.
with
52. | Competition App. Saara Traders Pvt. Ltd. & Anr. Aditi Sharma Avinash Sharma
(AT) No. 68 of Vs. (R-CCI)

2018

Competition Commission of India &
Ors.




For Orders

53. | Contempt Case CA. G.V. Ravikumar, Liquidator of B. Dhanaraj Madhusmita Bora
(AT) No. 13 of Suriya Textiles Pvt. Ltd.
2018 in Comp. Vs.
App. (AT) (Ins) K. Kuppusamy, Ex. Director of Suriya
No. 47 of 2018 Textiles Pvt. Ltd.
With
54. | Comp. App. (AT) K. Kuppuswamy S. Santanam M. Anbalagan,
(Ins) No. 47 of Vs. Swaminadhan, G. Ananda Selvam
2018 State Bank of India &Ors. Nishtha Khurana
With
55. | Comp. App. (AT) K. Kuppuswamy S. Santanam M. Anbalagan,
(Ins) No. 48 of Vs. Swaminadhan, G. Ananda Selvam

2018

State Bank of India &Anr.

Nishtha Khurana

Note: The Court will rise at 03:00 PM.
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